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Mr. Amit Gupta, Company Secretary for 
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O R D E R 
 

20.09.2018:    In view of the tentative proposal given by the Successful 

Resolution Applicant to the Committee Creditors and the order passed by this 

Appellate Tribunal dated 20th September, 2018 in Company Appeal 

(AT)(Insolvency) No. 408 of 2018, learned Counsel for the Appellant sought 

permission to withdraw the Appeal. Permission is allowed. 

  This appeal is accordingly disposed of as withdrawn.  
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